[ 4 December, 2023 ]

SHRI R. GIRIRAJAN (Tamil Nadu): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI K.R.N. RAJESHKUMAR (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI BINOY VISWAM (Kerala): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the issue raised by the
hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | too associate myself with the
matter raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | too associate myself with the
matter raised by the hon. Member.

Need to take steps to release Indian fishermen who are currently
in Pakistani jails
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DR. JOHN BRITTAS (Kerala): Sir, | associate myself with the matter raised by the
hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRIMATI JEBI MATHER HISHAM (Kerala): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRIMATI VANDANA CHAVAN (Maharashtra): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the matter raised
by the hon. Member.

"Expunged as ordered by the Chair.
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SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the matter raised by the hon. Member.

SHRI SANDOSH KUMAR P. (Kerala): Sir, | also associate myself with the matter
raised by the hon. Member.

DR. V. SIVADASAN (Kerala): Sir, | also associate myself with the issue raised by the
hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the issue
raised by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
issue raised by the hon. Member.

Need to provide support to the farmers who are custodians of traditional
seed varieties in India

SHRI ANEEL PRASAD HEGDE (Bihar): Thank you, Mr. Deputy Chairman, Sir, for
giving me time to speak on this very important issue pertaining to farmers who are
custodians of traditional seed varieties.

Sir, India had rich agro diversity. Scientist, Dr. Richharia, had documented
thousands of valuable paddy varieties which were evolved and selected by our
ancestral farmers. Though Green Revolution paradigm eroded this rich agro diversity
wealth, yet our farmers continued to conserve some of them in their farms. Despite
great logistical and financial hardships, these farmers are conserving thousands of
varieties of different crops. Some of them have been recognized with Genome
Saviour Award, which is a welcome recognition for their contribution. We also need
to remember the role of women farmers.

Sir, the Government needs to identify and support such seed savers and train
them for maintaining genetic purity of seeds’ characterization and cataloguing under a
scheme, providing infrastructure facilities and stipends. Surely, the Government will
agree with me that des/ seed varieties and the farmers who conserve them need
support so that it can then become a basis for spread of organic and natural farming.

Late Shri George Fernandes, who led an aggressive campaign against signing
of GATT and WTO Treaty, is an inspiration for me. | am proud that in 2009, when
regulator, GEAC, approved BT Brinjal, it was again my party leader, Shri Nitish
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